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2 GAR Wa sa Tote, 24 aax, 2021

afer art aap a fafafése afafraiaieat wagers fexfta Ht
ad #1

iect 3-38 afafasa gre feet aeraMa a fata 4,-
(#) Of zea HOferafAra wenfaa eet fora

(@) Wea A Ha a aea Peet TA Ha ses A afsta, Weaa sana feet ate, em. Teac a ata fret

aaed, arat ar ater ar & a a feet var & fafa ar
serra ayaa fee per art or ae gare ar fafa

ar ey ;

@) Fae ae we as era ow fate a faa a ena
xftreriter, sifted, cafe a wiser ar wed ar swat faeraa
wen, sig, ferrari, ae, se ar fraiea vented ett
fe vwacarr fed afdieraiAfa ars, A a a sehr Hae:fir aft fasafergise ax oft are gay a See ATTA WaT

(a) ang siftartar ve a ates, afer em, Pelee,
Be, wer, wae, + srerar aera at HAGA

aig Hea favs At ate Get: wafer at cearatcter sit ;

fret arr pet at Bt ster are Hoa
amet stat athe tet char-atien, often, aad, steerer, ate a

er Wad atk a art wat ma aah & areal sac
ane faa a Fr art sh

sory AT arial svar feet aor anita, sear

aaradtan
(GRE-2 3h
faa ar Herat
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WAN ASTI Wore, 24 fearae 2021 3

Gd BIRT

ag fata sa srafte sot A 3 we wale. soa & fae gr st
at vada A mgt we wae ar avatar et ae ar eae ear war 8 |

se fate anata Ff fare oe cer aera va satel & fea wae A sealer

at aa aeharr & sa A ada A
cer aerate et ahr a year & ea A sel

ar wereahe fait & A agafa ara & gear at 2021
Use Purr ase a fotos Safed ach, fea Peer ar fafereaa fear ae E |

ta fara Hees Beet A
2 3
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No. 1094(2)/LXXIX V 1 21 1 ka 3421,
Dated Lucknow, December 24, 202]

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh
(Chaturth) Nirsan Adhiniyam, 2021 (Uttar Pradesh Adhiniyam Sankhya 36 of 2021) as passed by the
Uttar Pradesh Legislature and assented to by the Governor on December 24, 2021. The Vidhayi
Anubhag-1 is administratively concerned with the said Adhiniyam.

THE UTTAR PRADESH (FOURTH) REPEALING ACT, 2021
(U.P. Act no. 36 of 2021)

(As passed by the Uttar Pradesh Legislature)
AN
ACT

to repeal certain enactments that have become obsolete and redundant in the
recent limes.

Iv IS HEREBY enacted in the Seventy-second Year of the Republic of India
as follows:-

1, This Act may be called the Uttar Pradesh (Fourth) Repealing Act, 202]. Short title
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